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24-09-2000 Present : Mr .Sanjiv Kakkar for the petitioner.

CuW_5897/2000 & CM 206?12000

y ﬁfpresentation has been filed by tﬂe
petitioner before the Registrar Cooperative Society.
Matter sought to be agitated in this petition |is

covered under Section 60 of Delhi Cooperative Societies
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LI Act.
; » .
P

No ground to interfere.
Dismissed. v
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septembert 29, 2000 Vi jender in, J.
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